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Ref No: CC/RC/Draft TR 19-24 Date: 28/01/2019

The Secretary,

Central Electricity Regulatory Commission,
3rd & 4th Floor, Chandralok Building,

36 Janpath, New Delhi-110001

Sub: Draft CERC (Terms and Conditions of Tariff) Regulations, 2019
- Submission of comments thereof reg.

Dear Sir,

This is in reference to public notice Ref L-1/236/2018/CERC dated 14/12/2018
and 07/01/2019 vide which comments/ suggestions were sought on the draft
CERC (Terms and Conditions of Tariff) Regulations, 2019.

In this regard, it may be noted that POWERGRID's comments/suggestions have
been uploaded through Saudamini e-Regulation portal. Further, please find
three copies (03) of comments/suggestions of POWERGRID on various
provisions in the draft CERC (Terms and Conditions of Tariff) Regulations, 2019.

It is requested to kindly consider the aforementioned comments while finalizing the
Tariff Regulations, 2019.

Thanking you,
Yours faithfully,
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(Manju Gupta)
Sr. General Manager (Reg. Cell & MIS-Comml.)
Encl: As above '
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Save Energy for Benefit of Self and Nation



